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MECHANISM TO CHECK IMPORT OF SUBSTANDARD STEEL AND STEEL 

PRODUCTS; 
 

954. SHRI JAGGESH: 
 
Will the Minister of Steel be pleased to state: 
 
(a) whether it is a fact that Government proposes to crackdown on import of substandard 
steel and steel products entering into the Indian markets; 
(b) whether Government is planning to put a comprehensive mechanism in place to 
check flow of non-BIS compliant steel and steel products; 
(c) whether the proposed mechanism mandates importers to seek prior quality approval 
of import consignments which were meant for sale in local markets; and 
(d) if so, the details thereof and the time frame for implementation of the plan to check 
substandard steel and steel products and details thereof? 
 

ANSWER 
 

THE MINISTER OF STATE IN THE                        (SHRI FAGGAN SINGH KULASTE) 
MINISTRY OF STEEL 
 
(a) to (d): To ensure that substandard steel and steel products do not enter the Indian 
markets (both from domestic & foreign producers), Ministry of Steel has notified Quality 
Control Order (QCO) on 145 Indian Standards on steel & steel products. The QCO 
mandates conformity of the steel and steel products entering the market to the relevant 
Indian Standards, through compulsory certification from Bureau of Indian Standards 
(BIS). The Quality Control Order is applicable on all the steel grades existing under the 
145 Indian Standards notified through the QCO, covering plain carbon steel, alloy steel 
and stainless steel. No steel & steel products can enter the Indian market without BIS 
Standard Mark under a valid BIS License, as per provisions of Section 17 of the BIS Act, 
2016. 
 

BIS License, as per the relevant Indian Standard, is issued to domestic as well 
as foreign manufacturers by BIS after thorough assessment of the manufacturing and 
testing infrastructure of the manufacturer and after ensuring conformity of the product to 
the Indian Standard. After grant of license, each consignment of material, conforming to 
the relevant Indian Standard, produced domestically or imported into India is required to 
bear the BIS Standard Mark. 
 

BIS also carries out regular checks through factory inspections and market 
surveillance to ensure that the steel product being manufactured is complying to the 
requirements of the standard on a continuous basis. In case of violation of QCO, BIS 
also carries out enforcement activities. 
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